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EGEEIER]
[Sa-afas = (i gwea)]

g
ST, 16 faawaw, 2025

FT.3T. 4216(37).—FarT T ¥ Tfarfaaw 2008 (2008 &1 11) o zoe TTa 36 Ata=ay
Tl AT g T T 209 HT IT-GTT (1) FIRT T&T ARRAT HT TINT F2d g0 T THTT &1 ST & Te=7d hl
AR TS 6 o0 7 i e dferm feaer 39 T Sqa=t § &3 @ 81 O5er 5T & A9HT
S & @ Yo qRFSET TR -HEAT (FATEAT) T T2 ¥ AT aRAeEr (e & afiwsen)”
Tea § UqE g U 7 FT AT A AT F99T T T1Ud FLar g |

I g | w= T arar wire o Stn, AteeTie oS # T8 ATEEET % TR A a7
e fo=t & sraedt F fiae, 36 afafFem i gy 2037 i 37 aT (1) F agd SULE 29T o ford UEy
T F SATERIZOT Sl SUTNT Sl § AT T FAT|

T VAT AT HAH ATIFRET ATq TeqH ATIFHT UF IT@ve ATIFHT Tohe Hl fofgq &7 9
ForaIT ST IHH IEH AT ITATITT T ST FeqT TTAFRTET FATATHRAT T ARTATd =7 F I7 fafer srearft
F HLAH | GAATS HT A6 TIIH FT A FAT UH &0t it Gaare F7d T9q7T THT 3T T IS FE g
5 Term STy Saed® TG0 FT & T9ATT AT & AT qT SATET T ST Y TRIT AT LTS
T HHAT

6184 GI/2025 (1)
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I afafaam f arer 2037 it IT-GTT (2) F A Ty TR g AT = #re off sweer
Sfaw grm
TH SATEAAT o ST A ATAT T TR T T 5 o777 AL 399 g ¥ faag ARE g
AR ATHTLT F ITUE HIATAT § IAHT (AEreq0r BT ST ety |
I

AT Yo 3oy Yo afare “qeae-Agar (Fwemast) T st o e aiRasmT (R 3o aRas )
F forw sramaTeh= Trasttaew sy &1 "@v=ar afga a7 oga |@ter e -

% | Pe#r | agdiwwr | waw - R AT | srETE e (@ AATH THaT
q. T T T : THTT ) (THEATH)
1 ASTHT TR THTEST | 3220/539 qEHRTLT 434.310 0.0434
2 SISTHY oL TETRET | 3079/594 BE(l 1669.173 0.1669
3 EELLS T TATRET | 613/2682 GEil 99.990 0.00999
4 ASTHY T qres 3210/3190 EEL 175.000 0.0175
T 2378.473 0.2378
[T, . ST /AT [TH TS | /443599200 ATT-20]
TS Sfaredd, T JeEi At (Hei)
MINISTRY OF RAILWAYS

[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 16th September, 2025

S.0. 4216(E).—In exercise of the powers conferred by subsection (1) of section 20A of the Railway Act
2008, (11 of 2008) (hereinafter referred to as the said Act), the Central Government, after being satisfied for the public
purpose, the land, the brief description of which is given in the Schedule below, is required for execution.
maintenance, management and operation of Special Railway Project of "Pushkar-Merta (Katyasani) New BG line
Project (Special Rail Project)" in the stretch of land in Tehsil Pushkar of district of Ajmer in the state of
Rajasthan, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of seven days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to competent authority, namely, the Sub divisional officer Pushkar in
writing and shall set out the grounds thereof, and the competent authority shall give the objector an opportunity of
being heard, either in person or by legal practitioner and may, after hearing all such objection and after making such
further enquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be
final.

The land plans and other details of land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority
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HILT =T TSI AT

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely "Pushkar-
Merta (Katyasani) New BG line Project (Special Rail Project)".

Acquired .
. Acquired
Sr. Name of Name of Village Survey No./ Khasra Area
L. . Type of Land . Area
No. Disritct Tehsil Name No. (in Sq. )
(in Hact.)
Mtr.)
1 Ajmer Pushkar Ganaheda 3220/539 Government 434.310 0.0434
2 Ajmer Pushkar Ganaheda 3079/594 Private 1669.173 0.1669
3 Ajmer Pushkar Ganaheda 613/2682 Private 99.990 0.009999
4 Ajmer Pushkar Nand 3210/3190 Private 175.00 0.0175
Total | 2378.473 0.2378

[F. No. NWR/HQ/S&C/ 443599200 Vol- XX]

RAJEEV SHRIVASTAVA, Chief Administrative Officer (Construction)
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